
4' W,,,, .. jj.,.", SRAVANA It, I89J (lA~"'  ",," ...... , . .,' 
or Ipylnll. As Ihe clse I. under Invest/p. 
lion, it will oot be in Ibe public inlerelt 10 
disclose detaib. 

Collection or 0 Daaliaa by Private Collelel 

-441. SHRI RABI RAY : W;]I Ibe 
Mioister of EDUCATION AND YOUTH 
SER VI CES be plea.ed to slate : 

(I) whether his attentioa hal been 
dr. wn to Ihe reporls thaI special and ell" 
rees aDd forced donations have beon coll<cl· 
ed by privale colleles iD tbe country al tbe 
lime of admi.sion ; 

(b) whelher he i. also aware of Ihe faci 
that Ihe Madras University bas set up a 
Committee 10 make a probe inlo thil ; 

(c) which are the other nlaces in tbe 
country wbich have laken to Ihi. praclice; 
and 

(d) Ihe sleps taken by Government to 
ItOI' Ihi. practice? 

THE MINISTER OF EDUCATION 
AND YOUTH SERVICES (DR. V. K. R. V. 
RAO) : (a) Yes, Sir. Some private 
Enllinccring and Medical Colleges are known 
to be offering scats to stud.nl. "g8lnlt 
donations or capitation fees. 

(b) Madras University has Act up a 
Committe: to prescrib. uniform tuition fees 
and special rets in aIt private c"lIeges 
affiliated to Ihe University. The Committee 
will aho comider collection of donationl 
by tbese college.. According to tbe in for· 
mation available, no engineerinll or medical 
college in Tamil Nadu is collectinl donation 
or capitation f<cs. 

(c) All the Engineering cnlleges which 
are collectml donations are located in 
Mysore Slate; Ihe Medical Collelfs are in 
My.orc, Mahara,htra, Andhra Pradesh and 
Bihar. 

(tl) As for Engineering CollrlCl, the 
Central Government has offered fiDanc;al 
I .. istance ro Ihese collelC!, if they came 
under the disc;pline of the State Granl·in· 
aId Code. Two sucb colle,es have alreed 
to do so. 

As for medical colleBcs, the Conference 
on Medical ~u, lioD has recommended that 

ission~ should be on merit and the 
Cenlral and Slate Governments cumine Ihe 
economics oC Ihe colleges wilh a view 10 
takin. them over. Tbe Central Govern· 
lDept il cOPlideriDB tbe rccolDlDeDdllioD. 

Pe·.lsslon 10 use book In Esamlalltlo •• 

-442. SHRI HEM BARUA : Will the 
Minister of EDUCATION AND YOUTH 
SER VICES be pleased to _late: 

(a) whether it is a fact Ihat .ome of 
the Universities have introduced ellamlna· 
lions with bo"j<.S ; and 

(b) if 10, whether the implct of Ibll 
Innovation has been sauged and ellamiDl •• 
tiona witbout invill,laton bave bceD 
propoled ? 

THE MINISTER OF EDUCAT,ON 
AND YOUTH SERVICES (DR V. K. R .V. 
RAO): (a) ana (b). Accordln, 10 tb, 
available inlormation Jodhpur University 
has under consideration a propo,.1 to permit 
the examinees to consult books In the 
examination hall. It is not possible to uy 
at this stage what Ihe impact of tbo pro· 
posed measure will be. 

This ov~rn ent is not aWlro or an, 
proprosal re r in~ holdihl of examinatlonl 
without invililalors. 

R.quell by Punjab Gonrnment for ,o,I.w 0' VaiOD Go,.ramenl·s ded,JoD R •• 
transC., 01 Fazllka 

-443. SHRI BENI SHANKER 
SHARMA: Will the Mlnl.ler of HOME 
AFFAIRS be pleased to lIate : 

(a) whether the Punjlb OoverPllllllt 
have requested the Union Oovernment to 
review their decision on Fazilka areal wblda 
have been awa,ded to Haryan. ; 

(b) whether the Punjab Government 
have ra:eived a larse number of memoranda 
from the people of these areU delirlD,l1) 
remain with Punjab; 

(C) if so, the reaction of Oovernment 
thereto; and 

(d) the decision 'aken 10 the matter 1 

THE MINISTER OF STATE IN THE 
MINISTR Y OF HOME AFFAIRS AND 
MINISTER OF STATE,OEPARTMENTS 
OF ELECTRONICS AND SCiENTIFIC 
AND INOUSTRIAL J(ESEARCH (SHRI 
K. C. "ANI') : (a) No luch request has been 
received. 

(b) Government have no information, 
ee) Ind (d). Do nol lIift. 




